FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations,:2016)

FOR THE ATTENTION OF THE CREDITORS OF FUTURELIFE PHARMACEUTICALS

PRIVATE LIMITED
RELEVANT PARTICULAR
1. Name of Corporate Debtor Tuturelife Pharmaceuticals
Private Limited
2, Date of incorporation of corporate debtor 16/12/2013 :
3. | Authority under which corporate debtor is | Registrar of Companies, Ahmedabad,
incorporated / registered India under the Companies Act, 1956
4. | Corporate Identity No. / Limited Liability | U24230GJ2013PTCo77906
Identification No. of corporate debtor
5. | Address of the registered office and principal office | GF 1 Pooja Court Plot 37/A Shree
(if any) of corporate debtor Nagar Society Urmi Char Rasta Akota,
Vadodara, Gujarat, India, 390007
6. | Insolvency commencement date in respect of | 10th September 2026 (Copy of the
corporate debtor order received on 14.09.2026)
7. Lstimated date of closure of Insolvency Resolution | o9t March 2027
Process
8. | Name and registration number of the insolvency | Mr. Rajendra Jain
professional acting as interim  resolution
professional Reg.No-IBBI/IPA-002/IP-
Noo732/2018-2019/12353
9. | Address and e-mail of the interim resolution | Address: A - 1103, Iscon Riverside,
professional, as registered with the Board Nr. Dafnala, Opp. Police Stadium, Nr.
Shilalekh, Shahibaug, Ahmadabad,
Gujarat ,380004
Email:
iprajendragiain@gmail.com
10. | Address and e-mail to be wused for | Address: 9-B Vardan Tower, Near
correspondence with the interim resolution | Vimal House, Lakhudi Circle,
professional Navrangpura, Ahmadabad, Gujarat
380014
Email:
futurelife.cirp@yahoo.com
11. | Last date for submission of claims 29t September, 2026
12, | Classes of creditors, if any, under clause (b) of sub- | Not Applicable
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act | Not Applicable
as Authorised Representative of creditors in a class :
(Three names for each class)
14. (a) Relevant Forms and {(a) Web link:
www.ibbi.gov.in/resources/downlo
{(b) Details of authorized representatives ads
are available at:
(b)Not applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad has
ordered the commencement of a corporate insolvency resolution process of the
Futurelife Pharmaceuticals Private Limited on 10% September 2026 (Copy of the order

received on 14.09.2026)

The creditors of Futurelife Pharmaceuticals Private Limited are hereby called upon to submit
their claims with proof on or before 29t September, 2026 to the interim resolution professional at
the address mentioned against entry No. 10.



The creditor may download the relevant form for submission of claim from the website as mentioned
against entry no. 14.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to
act as authorized representative of the class [NA] in Form CA.

F

Mr. Rajen\(ﬂ&a%l
Interim Resolution Professional
Reg. No. IBBI/IPA-002/IP-N00732/2018-

< S

Submission of false or misleading proofs of claim shall atta\ctpenalties.

Date: 16.09.2026
Place: Ahmedabad

2019/12353
Validity of AFA till 31.12.2026
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MAS FINANCIAL SERVICES LIMITED

Ashram Road,
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Place: Vadodara, GUJARAT orised Officer

CONNPLEX CINEMAS LIMITED
{Formerly known as VCS Industries Limited)
{CBE LT4110012018PLE111832)
Raglstered Office: Block C-1001, Knsh Cubical Opp. Avakon Hotel. N, Govardhan Party Flot.
Thalty Anmodatad,Daskro, Guara, Inda, 38058
st Tek 451 079 35285836

HGTICE OF 01 2026-27 EXTRAORDINARY GENERAL MEETING OF

THE COMPANY T0 BE HELD THROUGH VIDEO CONFERENCING
(VC)/OTHER AUDIO-VISUAL MEANS (OAVM)

NOTICE is horeby given that the ¢1.2026-27 Extracrdinary General Meeting (EGM
of the Members of Connplex Cinemas Limited (the Gompany | (Formedy Known as
VCS Industries Limited) wil be held on Friday, October 09, 2026 at 400 PM. IST
through VIDEO CONFERENCING (VC) . OTHER AUDIO VISUAL MEANS (0AVM)
pursuant to appicable provisians of the Companias Act, 2013 and Securities and
Exchange Board of India iLlsting Obligations and Disclosure Requiremants)
Reguiations. 2015 read whh LICA il No. 032024 dated September 19, 2024
and SEBI Circudar No. SEBHO'GFD CFD-PoD-2 P CIR 2024 133 dated October 03,
262410 ansac e businesses a setoun e Notcao e EGL
The Notice of EGM has b
emall address are regietered with the Company .)bpqs\(aﬂu Paricpants (DPY
Ragisiars and Share Transfer Agent (RTA). Pursuant 1o the provisions of Section 103
of the Act and Rule 20 of the Companies (Management and Administratior) Rulss
2014 as amended and Regulation 44 of the Secuntes and Exchange Board of Incia
(Lising Cbligations and Disdlosure Requirements) Regulations. 2015, members are
provided with the facity 1o cast ther vote electorveally througn ervces
provided by the NSDL on all rasoksions as sat fort in tha EGH Notce, The vofing
tights of the mambrs shall be in proportion 1o the equity shares hakd by them in the
paid-up aquity share capital of the Company as on Friday, Octobar 02. 2025 (‘cutff
date’). The instructions for joining the EGH through VC,OVAM and the manner of
taking partin the a-voting process aiready provided i the EGM Notice,

Tha remote e-voting penod commencas on Monday. October 05, 2025 at 0500

AM. and wil end on Thursday October 03, 2026 at 5.00 PM. Dunng this period.

the Members may cast thelr vote slactronically. Tha ramola e-voting module shal

be disabled by NSDL thereahzr, Those Members. who shall ba presant in the EGM
through VC OVAM facilty and had not cast their vates an the Resokusians threugh
remale e-voting and ara otheviss not barred trom sing so shal be aligible 12 vote
through e-voting systom during the EGM, The members who have cast their votas
by ramote e-voting prior ta the EGIA may ko atens partcipate in the EGH thrcugh
VC/OAVM but shall nof be entled 10 cast their vates again. The mamer of remote
voling and veting at the EGM by members holding shares In demateriaized mode.
phyeleal mode and process to register e-mail addeeses for members who have nct
registered their email addresses is provided in the Notce of the EGM. Any persan
who acquires shares of the Company and becomes a Lember of the Company ater
the Notice has been sent electronically by the Company and holds shares as on the
cutoff date: may obtain the log n ID and password by sending a request fo helpdesk
evoting@nsdl.con. However, if heishe is already registered with NSCL for remate
e-voling. then ha'sha can use hisher existing User ID and password for castng
the votes. In case Member(s) have ot registored *heir e-mal addresses with the

Company! Depostory. please follow the belaw instructions to regster e-mail address

for cbtaining Notice of EGM and login datailsfor e-v2ting.

a) For members holding shares in Physical mode - please provide nacessary detais
ke Folio No.. Name of sharehokder by e-mailto cs@theconnplex.com.

b) Members holding shares in Damat mode can got their E-mail ID registered by
contacting their respective Dapository Pariapant. In case you have any queries
pertaining to e-voting, members may refer Frequently Asked Questons (FAQs! and
e-voting manual available at wiw.evotingnsdL.com or call on 022 + 4885 7000 and
022+ 2439 7000 or send a requést to Ms. Pallavi Mhalrs, Senicr Manager, NSDL
4t Floor, A Wing. Trade Workd, Kamala Mils Compound, Sanapai Bapat Marg,
Lawer Parel, Mumbal-400012 at their designated e-mail id evoting@nadi com and
Members may also Wiite o the Company Swl.ary atcs@heconnplox.com.

o, Connplex Cinemas Limited
(Formedy Knovm a5 VCS Industries L!mllnd)

Anish Tulshibhal Palel
Managing Director
DIN: 07623715

e @

epaper.financialexpress.com

. Ahmedabad
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m]”]m] [N THE MYSORE PAPER MILLS LTD.
(A Govt of Karnataka Company)
CIN:L99999KA1936SGCO00173
Regd. Office : # 32, 5th Floor, (Karnataka State Co-operative
Federation Ltd.’s Building) D. Devaraj Urs Road, (Race Course Road),
Bengaluru-560 001

NOTICE

Notice is hereby given that a meeting of the Board of Directors
of the Company will be held on Tuesday, the 29.09.2026 at
3.00 p.m. at the above address to, inter-alia, consider and
to take on record the Un-audited Financial (Provisional)
Results of the Company for the Quarter ended 30.06,2026

(Q1FY'27) in terms of Clause 41 of the Listing Agreement,
For The Mysore Paper Mills Ltd.,
Sd/-Mohan D Kulkarnl
Company Secretary

Bengaluru
Date: 16.09.2026

N

(This is an Advertisament for infarmation purposes only and nat for publication or distribution outside India and
Is not an Offer Document announcement}

ESAAR (IN DIA) LIMITED

on August 23, 1951, under the

 in Caloutta as "Esaar (india) Private Limit
rar of Joint Stack Companiss .\eetasngal
wrsuant 1o a fresh carti

e Compaiaict,

1913 pursuant to
a name tc 'Esﬁ:vmdmybmud'

7 was shifted from the Stat of ]
1 boaring regitation no. [3-43 22125] 1o cur Company, for the regstation of cur ‘Campany as a non-egast
n 4514 of the Reserve Bank of Inda
sh Averue Datta Mandir Road Malad East, Murb:
ay. Borival (East;

ertficate of regis
cial company

Registered Office: Shop N, 08, Prath
Corporate Office: 131 Furst Floor, Western Edge | \Wastam Express H
Contact N
Contact Perscn: I4s Anta Ag.

E

Corporate Identity Number: L67120VH1
OUR PROMOTERS: THE PROMOTER OF OUR COMPANY IS M/S PRABHAT CAPITAL INVESTMENTS LIMITED
ISSUE OF 5,99,64,667 FULLY PAID-UP EQUITY SHARES WITH A FACE VALUE OF ¥ 10/ EACH ("RIGHTS EQUITY SHARES")} OF OUR COMPANY
FOR CASH AT A PRICE OF T 10.00 PER RIGHTS EQUITY SHARE ("ISSUE PRICE") FOR AN AGGREGATE AMOUNT ¥ 5,996.47 LAKHS
(“THE ISSUE") ON A RIGHTS BASIS TO THE ELIGIBLE EQUITY SHAREHOLDERS OF OUR COMPANY IN THE RATIO OF FORTY FOUR RIGHTS
EQUITY SHARES FOR FIFTEEN FULLY PAID-UP EQUITY SHARES HELD BY THE ELIGIBLE EQUITY SHAREHOLDERS ON THE RECORD DATE,
THAT IS ON TUESDAY, AUGUST 25, 2026 (THE "ISSUE),

BASIS OF ALLOTMENT
& Rights Issue Commitiee of Esaar (india; Limted wishe: k al ts sha
and chsed on September 11,2028 4ith the last data for on market renun

dt with the final cerif

ed_ Futher, out of 1124 rwi'-z*:r* f0r6.38.32 02
o al number of vald Application

ot was finaized on September \f

due to

e Rights =q\.r, Shares offered under the ke The Basis of Ak
SE,

1. Summ:ry of Allotment s as under:

[ ™ No. of valid CAFs No. of Equity Shares | No. of Equity Shares accepted Total Equity Shares
| (including ASBA accepted and allotted against and allotted against accepted and allotted
Glegory | applications) received Entitiement (A} Additional applied (B) (A8
Number — Namber Nummber Number
| Eligible Equity | 502 1.25.87.259 s 35597177 |
Renouncees | w7 113,18,557 136,48 33 2336745 |
Total | 509 23805 816 3,60,78,851 59964557 |
2. Basis of Allotment
i = Applications Rreceived T Equity Shares Applied for Equity Shares allotted
[ 1 Nymber Value{Rs) | % Number VaiieRs) | %
Eligible Equity Sharsholders 3 3 177 | 355871770
"Renouncees | I
[ Others I | g
[ Totat | |e2e 32 064 5.99.64,667 N

ln(w(wmlﬂvAI\n\mmlmhnd’vr}f:(lnntuu Tha dispazh of alctmant advco cu
i et o that enial adre o
« hdnesday Septemoer 15

ess z-my;,ww at
® gvn on Tuasday

A wer 15,2326, by NSOL and CDSL. For urthar detais, ses “Terms of
onpage i i Trv)v]n'\cEam\ ‘Shores e i the Rigtts 5.3 il commonce t BSE upon recegd of rading
% aM sM“ te raded under s E Company The tradng is expected 1o commence on of
#4h SEBI crndr b 5 of Rights Ense

plerbar 15, 2728 and the same s under prov

TRADED ON

s is

INVESTORS MAY PLEASE NOTE THAT THE
DISCLAIMER CLAUSE OF SEBI

i undar tha e framacrk 2 the Refs [esa 0

by SEBI. Heiaune, the Lattar of Cffer has besn 2 with SEBI 1 teme <f the SEBI Requations, the SEBI shal nat wsus.

DISCLMER CLAISE OF St DL
doared 2o vy

5 o tha Latter

rin sna Rase *ha Sanme moan eg serted to such s i1 e Lot of C¥r dated 24 August 2375 et wth the BSE Lmited and Secumtes and

a1 of indl

REGISTRAR TQ THE ISSUE

PURVA SHAREGISTRY (INDIA) PRIVATE LIMITED
CIN: UST120MH18$3PTCOT407%
9. Shiv Shakti Industrial Estate. J.R. Boricha Marg Lower Parel (East). Mumbai. Maharashtra, India, 400011
Telephone: +91 022 4961 4132, 4134 3264
com. Investor Grievance Emal
Contact Parson: Ms. Deepai Gaonkar
Website: hitps v punashare comrta!

Emall: powissus@;
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T IR A w3 mﬁmaﬁlm%#wmunm ﬂm:ln
SERVICES LIMITED (lormerly Unimon! Financlal Services L) a0 71
R P amglt 3 <fram 23.09.2026 7 @0 003 AR 7 o et m
QR yrira 2 St e B T A EE B o g afii e Tl
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Address & Loan Nos: '
2348270, 2375141, 2373486, AHMEDABAD (AHM - SHOP ND 5, ASII
HOUSE, SWASTIK CROSS ROAD, NAVARGPURA,
AHMEDABAD,Contact:9377539028) 2364352, 2355267, 2355351,
2283480. ANAND (AND - BUILDING ND F1& F2, IST FLOOR,VIMAWALA
ARCADE, OPP HP PETROL, AV ROAD, ANAND; Contact
no:9898091681)326132, 2348613, 2298951, 2358585, 2359614.
BARCDA (BAR - GROUND FLOOR, MEGHA BHANUSH, SHOP NO 7,RACE
COURSE RDAD, VADODARA,Coniact:9824091680) 2303613. BHUJ
(BHU - BUILDING NO 11/3 (7), NR BATE NO 6 , BANKERS COLONY,
BHAKTIDHAM, BHUJ, Contact:9824249625) 2353092, 2308080,
2302241, 2258147, 2300807. NAVSARI (NS! - SHOP NO 3, RACHNA
APARTMENTS,ANDHKUVA GATE,STATION RDAD,
NAVSARI,Contact:9374737676)2352717, 2346569, 2345837,
2346621, 2345048, RAIKOT (RKT - FIRST FLOOR, MAVDI MAIN ROAD,
ABOVE SHIV SHAKTI PROVISION STOPP VISHVESHWAR MKT,
RAJKOT,Contact:9328546201) 2358119, 2309155, 2293276,
2353446, 2352246, 2355488, 2309841, 2346721, 2355773, 2351280,
2363105, 2351068, 2346550, 2346619, 2348369, 2284091, 2307033,
2235183, 2354028, 2309218, 2351841, 2293246, 2264502, 2428089,
2400928, 2371658, 2374463, SURAT (SUR - L -4/5/8/3 CENTRE POINT
BUILDING,RING ROAD, SURAT, Contact:9825107343)2346468.

(Resarves the night to aller the number of accounts fo be
auctioned &/ posipone / cancel the auction without any prior nolice.)
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Ms.
Company Secrstary and Compliance Officar

At S Masd [ resdqam
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